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(e¢) who ig given the pay from the
schoo] whether the teacher who has
proceeded on leave or the teacher who
hag joineq as a substitute?

THE MINISTER OF EDUCATION
AND SOCIAL WELFARE (SHRI
S. B. CHAVAN): (a) Yes, Sir.

{b) The minimum period of leave
for which a substitute is provideq is
45 days.

{(c) A gubstitute is provided from
the list of candidates available on the

panels of various categories of
teachers,
(d) No, Sir.

(e) The teacher who proceeds on
leave is entitled to leave salary in
case the leave is not extraordinary
leave ang the substitute is entitleg to
pay and allowances for the periog for
which he performs the duty,
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Assistant Secretaries working in
181,

8499, SHRI BANWARI LAL: Will
the Minister of CIVIL SUPPLIES be
pleaseq tq state: '

{a) the tota] number of Assistant
Secretarieg working in the Indian
Standarq Institution (ISI) and what
is the number of Scheduled Castes/
Scheduled Tribes therein;

(b) how many posts in the grade of
Assistant Secretaries we were filled
in during the period January 1981
to date;

(c) how many Officers bhelonging to
Scheduled Castes/Scheduleg Tribes
were eligible for the post of Assistant
Secretary -.qnd considered and finally
selected during the above period;

(d) whether the eligible candidates
of these communities have been given.
their que share in this grade; gnd

(c) if not, what steps Government
propose to take in the near future for
making up the deficiency?

DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES
(SHR] BRAJA MOHAN MOHANTY):
(a) The tota] number of Assistant
Secretaries working in the I.S.I. is
sixteen (16,) None of them belongs
to the Scheduled Castes or Scheduled
Tribes.

(b) One.

(c) The post of Assistant Secretary
in the I.S.1. which is 3 Grade I post,
is filleq by promotion by selection from
amongst Section Officers/Reporterg on
the basis of their combined seniority.
No Scheduleq Castes/Scheduled Tri-
bes officer was eligible for being in-
cluded in the consideration zone.

(d) and (e). In view of the reply
to part (c), the question does not
~ise,





